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CENTRAL AMINISTRATIVE TRIBUNAL 
ERNAKULM BENCH 

O.A. N0.499/99. 

Wednesday, this the 1st day of September, 1999. 

CORkN 

HONBLE MR A.M. SIVADAS, JUDICIAL MEMBER 

1 . thVelliknnnan,aged 36 yenrs,S/o Nainagounder, 

LTI Uo.737,Ex Osun1 Labourer, Southern Railway 

Moottankurichy P.O. Buddireddipatty (Viri)bhnrnapuri. 

2. S.Karnaraj, aged 34 years ,S/;o 9ibrarnani, LII No. 

753, ExCasual Labourer,Southern Rnilwny,Surnikknppi tti 

Thippireddihalli( P.0)BeudiDhartnapuri. 

30 A. Pnrasuruuu,nged 36 yenrs,S/o Ariyngounder, LTI 

No.745 ,Ex-cnsunl Li bourer, Southern Ra Uway, 

Moottnnkurichy,Ariynnkottayee,Buddiredd.ipatti (Via) 

Dharnapuri Dt. 

N.Ganesan,nged 40 yenrs,S/o Tlninagounder,LT:! No. 

728,Excasuai. labourer,Southern Rnilwny,Moottnnkurichy 

Buddireddipatti (Via) Dharrnnpuri Dt. 

C.Seenu,•nged 33 yenrs,S/o thinnnppnn,LTI No.740, 

Ex-casuni lnbourer,Southern Railway, Mattanedu, 

Moottankurichy P.O.Buddireddipatti (Via)Dhnrnnpuri Dt. 

S.QiinnaswEuiy aged 35 years,S/o Subramani, LII Ho. 

744 ,Ex-Casu al Labourer ,Sou them Railway ,Moo tt ankuri chy 

P.O Buddireddipatti (Via) DharmnpuriDt. 

G.Sanpath, aged 37 yenrs,S/o Gopal,LTI U 	
I.; 

o.738,Ex_ asual 
Labourer, Southern Railway ,Door No .309 ,M .G . R .Lingar, 
Kuranrasanypet, Dharnapuri. 

P.Munuswnny,aged 41 yenrs,S/oPerumnl, LII No.730, 

Ex Casual Lnbourer,Southemn llailwny,tInthanedu colony 
Buddireddipatti,oliajnnpurj Dt. 

G.Jnyrpnl,aged 38 year -  ,S/o Govinth.tn, LII 14o.732, 

Ex Casual L rboure r, Southern Ri iway, Athimarathur ,V. 
Mutharnpatti, Bornmudi, Dharmapurj Dt. 

• .Contd. .2/- 
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N.Vndivel ,nged 37 yenrs,S/o Nnnjnn,LTI No.734, 

Ex cnsual Lbouje•r1Southern 11nh1way,Moottai,kurjcly 
Buddireddipthy,D)npurj. 

A.Annd),nged 35 yenrs,S/o Andigounder,LI No.737, 

Excasu]. Jr bourer,Soutlierii RZilWny,Moottnkurjc'y 

Buddireddiptty (Vin), Dhirrnpuri Dt. 

12, K.?oflnusamy,ed 42 years,S/o Kullu,LTI No.739, 

EX—Casual L bou ter, Souther,i Ri1wny ,Moot t ankurichy 
Muddirediptty,D1rnjpurj 

C.Mnippan.,nged 36 yers,S/o Qinnnswmy,LTI No. 

748 ,Ex-Csu & Labourer ,Southern Ral iwny Moot tankuri chy 
Buddireddipntti,D}i,rpurj Dt. 

P.Ravi,aged 35 years,S/o Pa1likodat1,- i LTI No.746, 
Ex casun] 1 rbouer,Southerii Rni1way,MoottnikurjcIiy 
P0 I3uddireddjpntIy, Dhnrmapurj. 

15, G.Perurnfl1,ged 36 yenrs,S/o Govndnn,,LTI No.750, 

Ex casual Lribourer,Soutliern Rniiwny,AtIatLiur, 
Muthampatti P.O. Bornmudj (Via) Dharrnapurj. 

... Applicants. 
By Advocate Mr P. Ramakrjshnan, 

Vs. 

1. The Senior Divisional Personnel Officer, 
Southern Railway, 
Thi ruvananthapurarn 

2. The Executive Engineer (Construction), 
Southern Railway, 
Thiruvananthapuram 

By Advocate Mr James Kurian, Addl.CGSC. 	
... Respondents. 

The application having been heard on 1.9.99, the 
Tribunal on the same day delivered the following: 

0 R D E R 

Applicants 15 in number, seek to direct the 

respondents to re-employ them in terms of the directions 

issued by the Apex Court in Inder Pal Yadav's case and also 

to direct the first respondent to consider and dispose A-2 

S 

V 



: 3 : 

representation filed by the applicant 	and similar 

representations submitted by the remaining applicants. 

20 	 When the O.A. was taken up, learned counsel 

appearing for the applicants submitted that it is suffice 

to direct the first respondent to consider and dispose of 

by a speaking order A-2 representation submitted by the 

first applicant and similar representations submitted by 

the remaining applicants within a time frame. 	Learned 

counsel appearing for the respondents submitted that there 

is no objection in adopting such a course. 

Accordingly, the first respondent is directed to 

consider and pass a spaking order on A-2 representation 

submitted 	by 	the 	first 	applicant 	and 	similar 

representations submitted by the other applicants, within 

three months from the date of receipt of a copy of this 

order. 

The Original Application is disposed of as above. 

No costs. 

Dated the 1st day of September, 1999. 

A.M. SIVADAS 
JUDICIAL MEMBER 

P/1999 

LIST OF ANNEXURES REFERRED TO IN THE ORDE 

1. Annexure A-2: True copy of the representation dated 
5.12.1998 froom the 1st applicant to 
the 1st respondent. 


